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at their discretion for manufacturing infant 
milk food and the product so manufactured 
has aJso to conform to the standards of 
infant milk food laid down in the P.F.A. 
Rules, 1955 and shalJ bear the date of 
expiry on the label. 

(e) Adequate arrangements exist for 
ensuring that tbe supplies of gift commo· 
dities received from EEC by the J.D.C. are 
of the right specification and quality U:"lder 
Operation Flood II Project. The quality of 
infant milk foods are checked by the State 
Government and Union Territory Admiois~ 
trations under the provision of Prevcntit'n 
of Food Adulteration Act. 

Manufac~urc of Haby Food from 
ikim.med milk powder and Butter oil 

102. SHRI SRlHARI RAO : Will the 
Minister of AGRICULTURE be p]eased to 
state : 

Ca) whether fo('\d for infants is being 
manufactured from imported/donated 
skimmed milk powder and butter oil; 

(b) th~ reasons for dependence for the 
manufacture of baby food on tb e skimmed 
milk powder and butter oil; 

(c) quantity of imported/donated 
-skimmed milk powder and butter-oil 
during the last three years; antl 

(d) steps taken by Government to 
increase the ind.igcnous output in this field 
to reduce dependence on imports ? 

THE MlNISTBR OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI YOGEN· 
DRA MAKWANA) : (a) The Jndiao Dairy 
Corporatioo is not supplying and imported/ 
donated bkimmed milk powder and butter 
oil to the manufacturer of infant milk food 
for the pro~uction of infant milk food. 

(b) Docs not ariae. 

(c) The quantity of skimmed milk 
powder and butter oil received as i,ft from 
EE.C/CLUSA durina Hl82·83 to 1984·8 S 
arc us under : 

(Quantity in Tonnes) 

Year Skimmed milk 
powder 

1982-83 37,572.528 

1983-84 7,694.700 

1984-85 68,803.278 

Butter Oil 

9331.050 

599.260 

15859.397 

(d) The estimated milk production in 
lhe country has increased from 2J .60 
miJlion tonnes in J 969-70 to 3 8. 7 4 mil lion 
~·,ttD e, i~ 1984-85 due to the impact of 
various Central, Centrally sponsored and 
the St~t e Plan schemes, which also include 
Operation Flood programmes. The cstimat· 
ed indigenous production of milk powder 
including infant milk food ha~ increased 
from 22,354 metric tonnes in 1970 to 
95,600 metric tonnes in 1984. 

Electricity and water Charges Dues 
against Former Central Ministers 

and M.Ps. 

103. SHRI M. RAGAUM'A RE-
DDY : WiU the Mint~ter of URBAN 
DEVELOPMENT be pleafed to state : 

(a) the amount of arrears towards 
e) ectricity and water charges which have 
been outstanding a3ainst former Central 
Ministers and former MPs ; and 

(b) the steps taken by Government 
for the recovery of these dUCti 1 

THE MINISTER OF STATE IN THB 
MINISTRY OF URBAN DBVEi,OP-
MENT (SHRI DALBIB. SINGH) : (a) and 
(b) lnform,ation is beina colJected and 
will be placrd on the Table of the 
House. 

StoraRe Facility for Fruits and Veaetable1 

104. SHRI M. RAOHUMA REDDY : 
SHRI SUBHASH YADAV: 
SHRI DHARAM PAL SINGH • MALIK: 

WiH the Minister of FOOD AND 
CIVIL SUPPLIES be plcaaed to atato : 




